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The Minister thought that this kind of
Point would be raised at any stage, in the
seccond court of appeal or the Supreme
Court, But that applies to everything,
Where there is a defect in the law and it re-
mains it is bound to bz raised at the lower
court or the higher court. The question is
whether we should encourage this defect by
using the word *“‘omission” without any
qualification, whether we should allow the
the whole

courts to give up or distroy
purpose of this Act.
SHRI RANDHIR SINGH 1 [n other
words, the omission should not be fatal.
SHRI LOBO PRABHU : That fsa
different matier, The court can take that
view.
Another matter which the Minister

pressed here, which he did not press before,
was the fact that clause 8, which makes it
incumbent on everyone to speak the truth
before the court, amply covers this
omission,

MR. CHAIRMAN i It is three O'Clock
and we will now take up Private Members'
Resolutions. Shri  Lobo  Prabhu  may
continue his speech the next day,

15.2 hrs.

COMMITTEE ON PRIVATE MEM-
BERS' BILLS AND RESOLUTIONS

Firry-FiFTH REPORT

SHRI BHALJIBHAI PARMAR 11 beg
to move 1

“That this House do agree with the
Filty-fifth Report of the Commitlee
on Private Members’ Bills and
Resolutions presented to the House
on the 26th November, 1969,

MR. CHAIRMAN 1 Motion moved :

*That this House do agree with the
Fifty-fifth Report of the Committee
on  Private Members' Bills and
Resolutions presented to the House
on the 26th November, 1969."

SHRI S. M. BANERJEE (Kanpur) :
Sir, I want to submit something about this
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Report, The Resolution moved by Shri
Jyotirmoy Basu s very important and it
should be given the maximum time
permissible. By no stretch of imagination
could we say that unemployment is not
Important. At the same time, the second
Rosolution about Shri Jagjivan Ram is also
equally important. So. I would suggest that
two more hours should be given to the
first Resolution and the last 20 minutes .to
the second one so that it may not lapse but
will again come up after a fortnight.

SHRI JYOTIRMOY BASU (Diamond
Harbour) : I am in full agreement with that
suggestion.

off fox wox wy (qgadt) : E @
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THE MINISTER OF PARLIAMEN-
TARY AFFAIRS AND SHIPPING AND
TRANSPORT (SHRI RAGHU RAM-
AIAH) : We have no objection to the
suggestion of the hon. Member. The second
resolution may be given five minutes today
s0 that it can come up again.
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MR. CHAIRMAN : All right The
equestion is

*“‘'That this House do agree with the
Fifty-fifth Report of the Committee
on Private Members" Bills and
Resolutions presented to the House
on the 26th Novembar, 1969."

The motion was adopted.

15.05 hrs.

RESOLUTION RE 1
MENT—contd.

MR. CHAIRMAN : Shrimati Sushila
Rohatgi,

SHRI E.K. NAYANAR (Palghr) :
Sir, 1 have given notice of an amendment

and it is printed io the agenda. Similarly,
Shri Lobo Prabhu also give notice of an

UNEMPLOY-
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amendment and he has
amendment”

spoken oo hlis

MR. CHAIRMAN : You are one of the
movers of amendments. It is there.

SHRI JYOTIRMOY BASU (Diamond
Harbour) 1 May 1 suggest that | may be
given an opportunity to read out the Reso-
lution so that Members can recapltulate it 7

SHRI J. MOHAMED IMAM (Chitra-
durga) 1 Sir, I have to move the next Reso-
lution and you have not heard me.

MR, CHAIRMAN 1 Let him read the
Resolution so that the whole House knows
what we are doing,

SHRI J, MOHAMED IMAM : 1 have
to move the next Resolutlon and still you
have not allowed me to speak and make my
submission, The question was discussed iIn
the meeting of the Commitiee which allots
wme. 2§ hours were allotted for the Reso-
lutlon regarding default of Income-tax by
the Food Minister. We were also told that
the Resolution discusslon of which wlll be
resumed now, has already been dlscussed for
about 14 hours and only 1 hour and 20
minutes remain for it. I have no objection
to your taking that 1 hour and 20 minutes
but after that my Resolutlon must be taken
up and I must be allowed to move it......
(Interruption)

SHR1 RANDHIR SINGH (Rohtak) 1
This ls & very important Resolutlon, Give
maximum time to Shri Jyotirmoy Basu's
Resolution,

SHRI JYOTIRMOY BASU 1 We ought
to start it and see how it goes.

SHRI S. M. BANERIJEE (Kanpur) :
When I suggested that more time should be
glven to the Resolution of Bhri Jyotirmoy
Basu, I never meant that Shrl Imam's Reso-
lutlon should not be moved. It can be
moved in five minutes and then we can
discuss it on the next day for Resolutions.
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SHRI RANDHIR SINGH : Unemploy-
ment Is a national problem while that is a
personal matier. We must prefer the
nalional problem to a personal matter, Full
time should be devoted to Shri Basu's Resu-
lution.

SHRI J. MOHAMED IMAM: Time
has been allotted by the Committee.

MR. CHAIRMAN 1 1 know It, but
there is a proposal by some hon. Memberms
that more time should be devoted to the
present Resolution and to the second Reso-
lution also  The hon. Minister of Parlla-
mentary  Affairs agreed that more time
should be given to the present Resolution.

SHRI JYOTIRMOY BASU1:1 And to
the other omne.

MR. CHAIRMAN : Aod to the other
one,

SHRI RANGA (Srikakulam) : Have
they not been given more than the origi-
nally allotted time for this Resolution ?

SHRI JYOTIRMOY BASU : No.

SHRI RANGA 1 Have not all parties
taken part In this debate 7 Our fear is that
there Is a move to sabotage this Resolutlon
by Shrl Imam, Let the Government give
an assurance that Shrl Imam's Resolution
would be allowed to be reached and dis-
cussed,

THE MINISTER OF PARLIAMEN-
TARY AFFAIRS, AND SHIPPING AND
TRANSPORT ( SHRI RAGHU RAMA-
IAH) 1 1 have already agreed to the sugges=
tlon that the sccond Resolution will be taken
up today before we go to the half-an-hour
discussion, If any extra time Is alloted for
the first Resolution, It will go to the pext
time ; but that will be teken up, whether it
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Is for 5 or 10 minutes, We will certainly
take it up before the half-an-hour discussion,
I have already given that assurance,

SHRI RANDHIR SINGH : The second
Resolution s absolutely insignificant. The
first Resolution concerns millions and
millions of people.

SHRI R. K. AMIN (Dhandhuka) : You
fix a tlme limit and say that at 4.30 or 5 the
second Resolution will be taken up.
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SHRI RAGHURAMAIH : 1 have al-
ready given the assurance,

SHRI S. M. BANERJEE : On a point
of personal explanation, My hon. friend
Shri Tyagi says that he had heard some-
thing 10 the effect that somebody wanted to
scuttle the next resolutlon on Shri Jagjiwan
Ram. [f there Is any charge against Shrl
Jagjiwan Ram or Shrimati Indira Gandhi,
then they should go. We are all for it
But the question is this, On the resolution
on upemployment, hon. Members should get
more time. But that deos not mean that
the resolution by Shri Mohammed Imam
should not be moved. We should not be
misunderstood on that, We shall see that
his resolution is meved today.

SHRI RAGHURAMAIAH : In view of
the allegatlon made, I would like to inform
the House that Shri Jagjilwan Ram himself
is anxlous to have this discussed here,

SHRI N. K, P. SALVE (Betul) 1 I would
crave your indulgence for a minute, Let not
an impression be gatherrd that we want to
bar that resolution. Allegations are being
made and Insinuations are being made that
we want t» postpone it. After what the hon.
Minister of Parliamentary Affairs has sald,
all doubts should have been dispelled that
anyone is anxious to postpone the second
resolation. In fact, I want to submit to
you and through you to the House that
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Babu Jagjivan Ram himself wants that the

matter should be thrashed out so that all the

facts are there before the House and the

country. We are not at all interested in

having the matter postponed,

SHRI PILOO MODY (Godhra) : Who
s the Babu that he is taking about 7

SHKI RANGA : Why do Government
want more time for this 7 For getting thelr
people here or for what else 7 They might
send their planes to fetch the people here.

MR. CHAIRMAN ; Now we shall take
up Shri Jyotirmoy Basu's resolution.

SHRI S, KUNDU (Balasore) 1 Since we
are going 1o have 2 hours for this, and since

It Is now about 3.15 p.m., let us say that
this resolution will be concluded by 5.15
p.m.

SHRI E. K. NAYANAR : Last tlme,
the general discusslon  had taken place on
this resolutlon and Shri Lobo Prabhu 'had
moved his amendment, and after that, it had
been postponed for the next session. Now,
we should get a chance to move the rest of
our amendments,

SHRI LOBO PRABHU (Udipi) : Ona
point of correction. 1 had not moved my
amendment, but | only spoke for the party
on the general discussion.

MR. CHAIRMAN : Now, Bhr
Jyotirmoy Basu may read out his resolution,
so that the House may know what it h
about,

SHRI JYOTRIMOY BASU 1 First, may
1 submit that let it go on record that the
discussion {s starting on my resolution at
fourteen minutees past three O clock T My
resolution which came up for discussion
during the last session read as follows :

“This House ecxpresses its grave
concern al the unprecedented Increase
in unemployment In the country and
failure of the Plans to create adequate
employment potentfal and recommends
immediate formulation of a high power
All Party Parllamentary Commitiee
to tackle the problem immcdiately
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and frame rules for operating National
Financlal Assistance Scheme for the
unemployed.”

MR. CHAIRMAN :
Sushila Rohatgi.

st tawrw wfem  (gF@AT) @ AN
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Now, Shrimati

“*Also further discussion of the
amendments (printed on separale
list) moved by Sarvashri .M. Lobe
Prabhu, Deorao S. Patil and E. K.
Nayanar on the 29.h August, 1969,)™.

1 would submilt that first preference
should be given to the Movers of amend-
ments,

SHRIMATI SUSHILA ROHATGI
(Bilhaur) 1 At the very outset, I would like
to congratulate Shri Jyotirmoy Basu for
having once brought forward a resolution
which is of national gravity and npational
importance. Generally, we do not see eye to
eye with each other, He and his party are
generally devoted to matters of violence
while we on this side are devoted to matters
of prace. But I am glad to say that for once
wo have agreed, and he has focussed the
attention of the House on a matter which 1
think deserves the topmost priority, I would
reques! hon. Mcmbers to rise ab wve their
party affiliations and to consider the future
and the hopes and aspirations of the future
Indian citizens or the citizens of tomorrow in
our country.

SHRI S, M, BANERIJEE :
Chengalraya Naidu note.

Let Shri

SHRIMATI SUSHILA ROHTAGI :
1 do not agree that the Plans have failed
in providing employment to the people. If
we go through the statistics, we find In the
course of first three Plans 31 millon jobs
have been provided to the people here. But
the fact still remains that though 31 millon
jobs have been provided which would be
equal to the population of countries like
Pakistan or U. K. or West Germany, a
stupendous number by itself, there have been
a very considerable number of new entrants
in the field which can be seen from the
figures, 1 am placing before the House.
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In the Second Plan, while additlonal
opportunities were 10 million, the number of
new entrants were 11,8 million; in the Third
Plan, while additional opportunities were for
14,5 million, the number of new entrants
shot up to 17 million and, at the beginning
of the Fourth Plan, while 18.5 millon jobs
were provided, we find that the back-log has
been increasing consistently and even today,
at the end of the Fourth Plan, there is a
colossal figure, an army of frustrating young
people who arc without any job, Therefore,
while the Plans have not failed to provide
jobs to the people, we still find that because
of new entrants in the field, that it has not
been sufficlent and  the entire planning, I
would admit, requires a re-orientation, a
new approach and a ncw outlook.

Firstly, I would like to say that all the
planning so far has gone, more or less, on
the assumptlon that the volume of employ-
ment has been Increasing in the same
proportion to the addliional Invesiment. But
we find that has not been so and the reasons
will be clearly seen if we go through the
course of history for the last 14 to 15 years,

What are the realities which we are
facing now T The approach to the Plan
requires a change in various sectors, First
and foremost, we have to concede that the
Plan itself was production-oriented. | feel
it was the correct approach because there
was a cerlain stage of economy where we
had to produce more in the country in
order to meet the basic requirements of the
country, But now, in the last 20 years,
we have to realise that it is not only
production of food, machincry and other
raw materials and other things which
are required but we have also to see how
far the man-power of the country can
be harnessed and channelised so that they
do not have to live without jobs. That is
also a factor,

There is another factor also. 1 would
Itke to draw the attention of the House and
the Government to the fact as to how far
the mechanised process of our farm output
Is going to be considered. 1 personally
agree that mechanisation is a correct thing
and it is also necessary in the modern age.
In America, we find that 8 per cent of the
people are able to  produce enough for the
country and to dole out to other countries.
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But we have to see how far the mechanisa-
tion of the farming process is going to help
a country like India where we have surplus
man-power. That has to be considered in
the light of the stark realilies which we are
facing in our country.

The other point to which 1 refer is
automation, 1 personally feel that auroma-
tion §s an absolute necessity from the
point of view of efficiency of business
concerns. But it may also lead to certain
number of people being without jobs. We

have to view these things from realistic
approach, I am sure, the Planning
Commission people would be interested

in secing how fur that will, ultimately, affect
the people and it Is with this approach that
the Fourth Plan has to be framed.

Then, I admit that the Plans were
export-oriented, That was a basic necessity.
We could not go on relying on foreign
ald and depleting our foreign exchange
resources when there was a stage when we
had to buy forcign know-how, the technical
know-how and other things from outside in
order to educaie our own masses and to
get necessary qualifications to do the jobs.
It is extremely heartening to find that our
dependence on  foreign  reserves and our
dependence on foreign aid has considerably
decreased and that our people are learning
to stand oo their own feet. It is heartening
to learn that we are now depending less and
less on foreign alds and less on spending
foreign exchange. A stage has come when
we have s0 many people without any job,
We have to find avenues of employment for
them. The stark realities must he faced,
Sir, in order to compete with cach o:her,
they must be given all facilities.

Mationalisation of banks has placed
more money at our dilsposal and 1 would
request the Prime Minister and the Finance
Minister to give all financial assistance to
the people so that they can build sma'l
industrics best suited to their genius.

The third facior is that our plans are
expenseorlented. What is the sense of
creating these palatlal huge buildings in our
eountry? Is it only to show to the forcigners
that we can also have big buildings, we
can also have big «cars and we can
also have ajrcondltioners ? How can we

afford to indulge in this lJuxury when we
have so many milllons starving and
unemployed ? Can we starve [uture genera-
tion 7 Can we not postpone construction of
palatial buildings and offices ? Cun you
not allow those people to stay in tents or
the persent dilapidated buildings 7 I would
beg of the Government to ponder over this
matter seriously, I am & mother and 1
know what it is,

SHR1 PILOO MODY: You advise

your Prime Minister.

SHRIMATI SUSHILA ROHATGI :
I can speak for the Prime Minister. She
is not here, She |s also a proud mother,

SHRI PILOO MODY : Let her
up her palatial bungalow,

give

SHRIMATI SUSHILA ROHATGI : 1
am appealing to you also. [ personally
feel and you will also agree because you
are also a father.

ol farm wez Wwr: @g agy iR
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SHRIMATI SUSHILA ROHATGI: 1
would only say that a stage will come for
India when it can boast of big buildings.
But, now when we have millions of our
people unemployed and hungry, there is
no polnt in indulging in this luxury. Can
we not wait fer ten years so that we can
give more jobs to our peopl: from the
money saved from these buildings 7

SHRI S, KUNDU : People are all
rnight. Don't accuse the people.  People
want to do exactly what you, Madam, say.
Please do it vyourself, Appeal to the
Government In  which you are. People
are feeling frustrated,

SHRIMATI SUSHILA ROHATGI 1 He
is agrecing with me, I will go even to the
exient of saying that our plans are towns
criented, I would ask the Government as
to what was the reason for wilising only
Ra, 19 crores when Rs, 150 crores were
allotted In the Third plan for rural man
power projects. It is a charge against the
Government and I would ask the Govern.
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ment to explain why this money could not
be made available to them ? 1 would go
even to the extent of saying that it was due
to lack of co-ordinatlon at the stage of
formulation of policies, at the time of
scrutiny or approval or implementation.
Certain co-ordination  is  necussary in
planning, 1 would ask the Government
to remove all thesc bottlenecks in the
interests of planning in future,

SHRI JYOTIRMOY BASU:1 It is
due to lack of inftiative and sinceriiy.

SHRIMATI SUSHILA KOHATGI :
Sir, certain basic solutions have to be found,
I would suggest that first and foremost the
main solution is that since three-fourths of
our jobless people come from villages,
concentration of work in the villages is
necessary. There rural electrification plays
an important role, Rural electrification
and also road transport should be given top
priority like Family Planning as these will
help them to set up small industries, to
build up thelr own machines and service
and maintain them and to do processing
also. This will provide a number of jobs.

The next point is that a change in our
soclal and political atmosphere is necessary.
T would request Mr. Jyotirmoy Basu to
consider particularly with reference to West
Bengal the conditions prevalling there.
Previously we had a very good {Industrial
climate and base, 1 am afraid your
Government has dislocated the cconomy, 1
am sorry to say that durlng the first nine
months of 1967, 50,000 people have been

rendered  jobless in West  Bengal,
Less production mcans less profit  and
less expansion of work and hence less

employment, In this way you decrease
the jobs to which the pcople are entitled.
Lockouts and gheraos to destruction and
they dislocate the activitics of the industries,
Youare taking away the bread from the
pcople, whom you say jyou would like to
assist, | would like this point to be
brought to the attention of the people of the
country.

Regarding the political atmosphere, we
necd the cooperation of all the parties,
whether they are communists or the
congress. There should be the necessary
coperation between the employers and the
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employees also,  Strikes,  gheraos, and
go-slow tactics should be avoided by the
labourers. On the part of the employers
who employ labourers there should be
understanding and cooperation and they
should not resort to lockout and there
should not be any occasion for unnecessary
clashes which make people lose their jobs,
If there is such coordination and wunder-
standing and sympathy from a human
angle and If this problem Is looked at from
the national point of view, 1 am sure the
position would be improved very much.

In the social context, some people may
consider me conservative when [ say this,
but I am prepared to say this, that amn
Iodian woman iIs concerned primarily with
the fumily peace and family ties and the
peace of the hearth and the home. In this
new craze for high bung and employment-
socking, I would beg of my sisters
and mothers to think how this would react
on the employment potenial of our own sons.
Coming out in life also somewhat loosens
the family ties which are fast disappearing.

SHRI R. BARUA (Jorhat) 1 Do you
want that our girls should mnot go into
employment ?

SHRIMATI SUSHILA ROHATGI1 1
think you will not misunderstand me. 1 am
pot having a conservative view, it is a
realistic view, So far as the women of
India are concerned, 1 categorically state
that they are equal to any one here or, in
fact, better than many in the foreign
countries. As 1 told earlier this is not
only a human problem, but it is an econo-
mis problem also and must be viewed from
that light,

1 would draw the attention of the
Education Minlster to this aspect that we
must pause and wcigh as to how far we
can allow this craze for higher educatjon
to go unchecked, Our boys are entering
the portels of the university aimlessly and
are walting for their employment and when
they do not get employment they get
frustrated. 1 suggest that only those who
have a craving for higher academic career
must enter the universities, In this way the
standard of the university education would
also be raised. The Education Mindster
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should take these factors Into consider
atlon, The money thus released could be
utilised for opening vocatlonal avenues to
others,

Regarding refugees, though we felt
that (he Government must do all it can
for the refugees from the human angle, 1
wish (o say that this problem is there for
the last so many years, Refugees from East
Pakjstan are coming and repatriates from
Burma and Ceylon also for whom jobs
have to be provided, Why does this
Goveroment not take up this matter flrmly
with the Human Rights Commission of the
United Nations ? Wz should see that some
disincentives are put In the way of the
refugee Influx into Indla, because that dis-
locates the economy of the Staies concern-
ed,

In this connection, I would like to
quote a small passage from the Free Press
Journal dated the 22nd September, 1967,
It says 1

“Search for labour was much more
fatiguing than labour itself. It is the
social problem which involves the
misery of untold milllons and the
witheriog of human promise that
is truly staggering.”

Then, I wish to quote this passage
from the speech of Dr. Zakir Hussain dated
3rd March, 1968, He said 1

“In this connection, an intergrated
programme of population control,
economic development and educa-
tional reconstruction was necessary
if the country was to move towards
a sltuation in which every graduate
would be glven along with the
degree or diploma employment as
well."

SHRI PILOO MODY .
have that unless there is an
government.

We cannot
integrated

SHRIMATI SUSHILA ROHATGI ) 8o
long as it is not & coalition,

1 do not mind it,

SHRI P, G. SEN (Purnea): While
welcoming this Resolution, | would request
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Shri Joyt Basu...

SHRI JYOTIRMOY BASU: I am
Jyotirmoy Basu,

SHRI P. G. SEN : May I request him
through Shri Jyotirmoy Basu to bring
stability to the Government there 7

No doubt, the Resolution itself s a
very laudable one. There §s no doubt
there Is an unprecedented increase in unem-
ployment. [ want a request to be sent to
West Bengal through our colleague, the
Mover and also through the Minister In
charge to the Prime Minister because unless
and until there is stability, no problem can
be solved.

The few months that have passed have
brought Immense ftrouble and immense
instability which is also reflected here,
You will find that where stable govern.
ments were running, they are fading away,
their majority 1s fading. This is because
of political rivalry engineered by the top-
most—what should I say—bosses. We are
just  pawns. We have been given no
opportunity to have our say. No matter
was brought hefore us., But we found
something rolling on and then allofa
sudden, to my astonishment, I found the
Speaker resigned.

DR. MAITREYEE BASU (Darjeellng) 3
Completely irrclovant.

SHRI P. G. SEN : She will have her
say.

One fioe morning, the Speaker reslgs
ped and the Deputy-Speaker ok over his
duties.

DR. MAITREYEE BASU ; What |s
this 7

SHRI P. G. SEN 1 There is unemploy-
ment there, political uncmployment. Why
this has becen enginecred, 1 do not know,

Then I found that even the Vice-Presja
dent, acting as President, resigned,

SHRI JYOTIRMOY BASU 1 What hay
that got to do with unemployment ?

SHRI P. G. SEN : Political inubﬂ"y' !
political unemployment, .
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SHRI S. M. BANERJEE 1 On a point
of order. The hon, member is ralsing
eertain points about the Vice-President and
President. The qu:stlon before us is the
unemployment problem, He may raisc the
point about Shrl Morarjl D:sal and Dr.
Ram Subhag Singh b:ing unemployed.
Also Shrl Poonacha...

SHRI CHENGALRAYA NAIDU 1 He
s making a speech. What Is his point of
order 7 My hon, collcague was explaining
that opportunities were provided for them
by the Prime Minister.

SHRI P. G. SEN : My point s that
unnecessarlly the A-ting President was
obliged to go and take shelter In his
daughter’s house.

The previous Speaker was applauded
by all the sections of the House. He was
running thils show of democracy wery well
Everybody appreciated it,

SHRI1 S. M, BANERIJEE : What {s this
show 7

SHRI
Parliament.

RANDHIR SINGH 1 This is
This is not a show,

SHRI JYOTIRMOY BASU ; My
resolution should not be used for party
faction fight.

SHRI P. G, SEN 1 That Is only your
lnterpretation,

Because of lack of political stabillty,
everything is at a stand stlll.  You know
it, and You read it in the papers every day
that {instability has brought matters to a
standstill in every sphere of life, Thisls
a blg country, we are faced with so many
problems, we have unfriendly neighbours
on our borders, and we have to make
arrangements for all this, S+, there must
be some norm, some standaid of human
life, and that is wanting in the administra-
tlon also.

In regard 1o unemployment, even those
who are employed now I find are rendered
unemployed because of gherao, If you say
it is not a fact. I can withdraw it,

SHRI S. M, BANERIJEE
withdraw It,

Kindly
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SHRI P. G. SEN 1 You may say, hut
I do not think the other friends will say
80. You are saying because of party
affili etion,

Those who were uneducated, illiterates,
have becom: educated, What was their
aim and ambition In getting education ?
The parents send their sons to schools and
colleges and want them to pass to enter
service, because there are surplus  hands
In the rural areas. We have been multiply«
ing, there has been what they call the
population explosion, 8o, you understand
how this unemployment has been swelling,
I am one with this Resolution In express-
Ing great concern at the unprecedented
increase in unemployment about which there
is no doutt,

»

Again, there is unemployment In the
agricultural sector. The whole agricultural
sector s going to be revolutionised. People
are taking to mechanised farming. There
is great demand for tractors, and Iam
one with Shri Randhir Singh in that. Some
ten thousand tractors are coming from
Czechoslovakia and Rumania. Orders have
been placed, it is said. This mechanisation
will bring In the problem of lesser employ-
ment in the rural areas, OF course, there
is the other side that if they cooperate, be
cause of hybrid sceds and fertilisers the
yleld Is sure to increase to the advantage of
the agriculiural labourers,

There Is onc solution. There is the
employment exchange. You can get your
name enrolled there and then rest guite at
home,

MR. CHAIRMAN ] “You" means the
Chair 1 do not want to be enrolled In the
employment exchange.

SHRI P, G. SEN 1 There Is the employ-
ment exchange, People go there and have
thelr names registered, but we are 1eceiving
80 many letters that even those who passed
in 1965 or 1966 are still unemployed 55,000
engineering graduates are unemployed. A|l
these things had to be considered. I wel-
come the ides that a Parliamentary Commij.
ttee should go Into them and suggest ways
to tackle the problems. We bad four
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Plans, But all these four Plans could not
enable us to give a pinch of salt to the
cattle, The father of the nation, Bapuji,
undertook sale satyagraha bzcause he felt
that salt should b: maide available to the
Indian people. Boys and girls are educated
and remain uncmployed. Marrlage has
become another problem. Girls get educa-
ted and then for employed because they
will get marrled if they enter service,
Educated boys want working gicls should
be their wives, It Is a tremzndous problem.
There should be stability of the Government
I think thata parliamentary committee
should go into these problems and make
suggestions,

SHRI 8. R. DAMANI (Sholapur) 1
This is one of the very important problems
facing the country, Itisa fact that the
number of unemployed Is Increasing year
after year and It is also a fact that the
Government {s taking som: steps 1o solve
that problem, 1 think the Mover of the
resolutlon could have becn a little more
specific and said where the Government
had failed to tackle this problem., He
has made no specific suggestions for improv-
ing the situation. That would have provi-
ded the House with something concrete to
discuss. Mr. Jyotirmoy Basu comes from
Bsngal. For the last two ycars what is
happening in Bengal ? It Is one of the
most industrially advanced Siates in India
and millions of people are employed produ=
cing goods worth hundreds of crores of
rupees.  Since the Government of his
party has come, the percentage of employ-
.mont has gone down ; the number of
unemployed has Increased and is increasing.
The policy of appeasement they are follow-
ing is creating more troubles. That policy
is coming In the way of industrialisation of
that State. To charge this Government
with not attempting to solve the problem
of unemployment is not correct,

‘Having said this, there ‘are 1wo points
1 wish to make in the last twenty years the
Qovernment has enabled more and more
jndustrial and agricultural production and
that has created more employment oppor-
tunities and brought in more revenue to the
Government.. (Inferruptions.)

.- -As-far as our consumer goods 4are
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concerncd, wy are selfsufficient, and wo
have got surplus capacity for exports also.
Last year, our exports of consumer goods
alone came to Rs. 600 crores. As far as
our heavy engincering Is concerned, Gover-
ment have set up in the publice sector such
a capacity that we can get more work done
than at present. Thousands and millons
of peaple are getting employment there,
In agriculiure also, production has increased,
but side by side, populatlon has also increas-

ed,  Therefore, the problem Is pressing.
But it is not only the Government, It s
also for the country ; It Is also for the

publice to see this and try to Improve
matters,

One thing Shri Jyotirmoy Basu did not
mentjon, and I shall mention it. Something
should be done to change the pattern of
education. At present, most of the young
people who have been through schools and
colleges are from the rural areas, and after
education, they seek service., It Is impossl-
ble to provide jobs for everybody. If in
our educational system, same changes are
made so that the students from the primary
stage, or the middle or higher sccondary
stage are trained In certain professional
techniques, they can straightway cnter the
field of production. That is what is requir-
ed ; if that is done, most of our problems
will be solved. It is one suggestion which
I hope the Government will consider, and
1 belleve Government is considersng such
a scheme, )

I have just now referred to the students
going to schools and colleges, and thelr come
ing from the rural areas, If instead of seck-
ing employment after their education
instead of that, if they devote their time
to the development of agricultural and
agricultural production, or setiing up of
small-scale industrics in their own villages or
small towns, they can be more helpful and
more useful to the country and thus they
can get employment by themselves,

The Government has recently nationalis-
od the banks and glven facilities for getiing
finance for different purposes. At present,
we are short of foodgrains, and we are
also short of other items. If, therefore,
the young people settle down in thelr places
and devole their time to increase the produc.
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tlon of agricultural commodities and also
Industrial goods, the country will be benefit-
ed and they themselves will get employed
by themselves. 1If they devote their time
to these pursults, the problem of unemploy-
ment can be solved.

It is not only for the Government to
provide jobs and give employment to every-
body. It Is for us, for the public, to sec
how they can use thelr intelligence and
how they can use thelr energies and get
themselves employed.

I do not think that this resolution Is
going to benefit anyway, It will only be
useful to focuse the attentlon of the

public on ths need for solving unemploy-
ment.

With these words, [ oppose the
resolution.

SHRI VASUDEVAN NAIR (Peer-
made) + Mr. Chairman, Sir, I whole-

heartedly support the resolution moved by
my friend Shri Jyotirmoy Basu, I hope the
QGovernment will have no  difficulty In
accepting this resolution. As far as the
Parliamentary Committee is concerned, if
such a Committee is appointed, they may
be able to make certain supgestions and
proposals at least for some temporary rellef
for the millions of unemployed in this
country, Also, they may be able to
make some proposals about short term
measures, about the reshaping of the
five year Plan thatis yet to take final shape.

Beyond that we do not have any
fllusions about a parliamentary committee
at all. But the problem is so immense and
serious that we have to attack it from
short-term as well as long-term point of
view, We think this kind of committee
will help us in evolving certaln schemes
and programmes for attacking the problem
from the shortterm point of view,

Unless we make up our minds to have
a fundamental departure from the policies
we were  pursuing till now, it would be
impossible to meet the basic problem. It
is not possible to tinker with it by half-
hearted measures, In a country like ours,
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which had a perlod of more than one and a
half centurfes of slavery as a result of
which there was such stagnation in develop=
ment, it is absolutely necessary for us to
march forward not at the speed of a
bullock-cart, but at the top-most possible
speed. As some friends rightly said, we are
sitting over a volcano. There Is no need
for me to go lato the details of the agony
being suffered by the millions of our
countrymen, especlally the younger genera-
tion. What we see today in the country is
the result of their frustration mainly due to
unemployment. It is fuille for my friends
from the Congress Opposition or for Mr,
Damani to put the whole blame on some
agitation or other or find fault with
some Stale Governments or to take shelter
behind some scapegoat or other, Agitatlons
are bound to take place. Much more is ln
store for the country if the situatdon
continues as It is today.

As far as a fundamental reorganisation
of our economic structure is concerped, I
have serious doubts whether, as things siand
at present, the Government or the Planning
Commission or any other authority will be
in a position to take 1he proper steps that
are needed. They could nos take such steps
in the past, in spite of the fact that they
were claiming that they wanted to build a
socialist society, Today there is so much
talk of socialism. After the cleavage in the
ruling party, there is a competition between
the Congress in power and the Congress in
Opposition, as far as the socialist goal Is
concerned, I wonder who is not for
socialism in this covnlry today. Ewven
Prof. Ranga and his partp may jump into
the fray before long.

SHRI RANGA : Before you entered
politics, even  before you were bom,
1 was a Gandhian socialist and 1 shait
continue to be so.

SHRI S.M. BANERJEE 1 What about
Shri Masani 7 Has he reborn as the agenot
of the Tatas 7

SHRI VASUDEVAN NAIR 1 Some of
us who have fundamental and absolute faith
ih the concept of scientific socialism dare
to claim that in this part of the world only
in a socialist order uncmployment cowid be
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dispensed with completely, In spite of the
fact that certain countries of the world had an
uninterrupted capitalist growth for centuries
together, even such countries like USA,
U,K. and orhers have from time to time
faced economic crisis and resulting unemp-
loyment, It is a fact that a country like
the United States had an uninterrupted
period of growth and they were not
directly affected by the two world wars and
there was no devastation, On the other
hand, their economy tarived by selling
arms during the world wars, Even in spite
of that, it remains a fact that their economy
very often has to pass through a very scrious
crisls and even toJay they have to carry with
them m'lllons of people who are
unemployed. On the other hand, you have
another world, another system which cannot
be shied away. which cannot be denied
even by the worst anti-communist or anti-
socialist, in which lhe problem of unem-
ployment has been fundamentally and
absolutely solved,

In a country like India we have to
follow basically our policy, We have to
chart out our way of progress. There are
certain baslc policies which we will have to
follow. We are all agrecd that industriali-
sation has to take place in this country.
So, anything that stands in the way of a
programme of gigantic industrialisation, all-
round fndustrialisation, should be removed
from the path of progress. Let us try to
find out what is standing in the way of eco-
nomie, social and cultural progress in this
“country. The remnants of imperialist bond-
age is 2 hindrance to our progress. Are
we prepared to stand together and fight
against all the legacies of the Imperialist
bondage 7 1f so, let us try to do away
with all that is left by imperialism in this

country.

Everybody knows that the outmoded
feudal structure, the remnants of feudalism,
still remains in many parts of our country,
and it is a great hindrance to the progress
of our society. In spite of all the tall talk
of the Congress leaders it Is an admitted
fact that during the last 22 years when they
were in power they were not able to abolish
it. Today the Chief Ministers’ Conference
is going to discuss the question of land re-
forms, Every student of economics and

political history knows that the greatest
hindrance to the progress of a country in the
modern era is the remnants of feudalism.
Are we, the progressive, forward-looking
forces, prepared to stand together and f ight
against such forces so that we can go for-
ward ?

Then, in spite of all the tall talk about
soclalism we have concentration of wealth
in the hands of a few, in the hands of 75
monopoly houses [ ask the government ; are
they prepared to take proper and effective
sieps to curb these 75 monopoly houses ?
The economic power of these big groups
should be broken. If the government is
prepared to take these steps, if there Is de-
centralisation of economlc power, if all the
human resources, material and financial
resources, the hidden wealth and black
money, If everything Is in the hands of the
people  for proper development, you can
have a big scheme of industrialisation,

16 hrs.

You can have modern agriculture ; you
can have culturel advance but this is the
fundamental question that faces the country
today, The questlon of unemployment Is
not a question that can be tinkered with and
tackled here and there by stopgap arrange-
ments, If that is the approach to the ques-
tion of solving the unemployment problem,
I should say that we do not share that kind
of optimism about {t. A fundamental ap-
proach to this psoblem is needed and we
should all make up our minds and the vast
sections of our people, who are prepared
to agree on such a programme, should rally
together, Mcanwhile, If thls Resolutlon is
accepted and a proper committee Is ap-
pointed including Members of Parliament—
I am not against associating economic ex-
perts and such other people with it—Ilet
them sit together and make some proposal
for some interim measure. Some Interlm
steps have to be taken but I do not go Into
that,

In the end 1 should point out that a
petition was presented to this House on the
18th of this month on behalf of the All
India Youth Fcderation and the Students
Federatlon, detalling some of the suggestions
that they would like the Government to take
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to meet the grave problem of unemployment.
It was signed by more than a million young
people in this country, They demonstrated
also before Parliament, It is high time

that all of us—I do not talk only of
Government—wake up to this serious
problem. As my hon. frlend said, we

are all sitting on a valcano and unless
we wake up and act immediately, we
will all face the music. 1 hope that
there will be some awareness of the
seriousness of (the problem at least at this
late stage,’

SHRI J. B. KRIPALANI (Gupa) 1
Mr. Chairman, I had no intention of speak-
ing but when 1 heard a Congressman speak-
ing and again a Communist friend speaking,
I thought that I might make a litle contri-
bution of my own.

The Congressman said, “What can the
Government do 7" The Communist said
that fn Russia there was no unemployment,
Let us examlne both these propositions. The
Communists have no right to be dissatisficd
with the Government because from the be-
ginning with the five-year plans we modelled
our economy on the Communist basis.
What was the Communist basis 7 11 was
heavy Investment in capital industry. We
began 12 build our hous from the top and
not from the bottom. People wanted food;
the wanted clothes ; they wanited housing ;
they wanted mcdical aid ; they wanted
same education, but we began our [ive-year
plans by, first of all, putting up one steel
plant, then another, then a third and fourth
which is bigger than all. I think, the
Communists have no right to complain if
this Government has followed the Commu-
nist policy of lirst producing steel and then
thinking of food.

The Congress people say that it is not
the fault of the Government. Whose fault
is 1t then? How many people can you
employ il you want to increase employ-
ment 71 do not knuw, | cannot employ
more than one man, which [ do. How can
we help in mitigating .unemployment. 1
suppose, it Is the Government policy that is
wrong. In the capital industry one man is
engaged after a capjial of Rs. I* lakhs 1s
spent. | happen to have an organisation
which products khadi, We produce khadl
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worth Rs. 2 crores in the whole of UP and
Delhi and [ shall give the figures of employ-
ment that this industry is able to give the
people.  Onc day, | took a mill agent to
my organisation and said, “We are produc-
ing khadl worth Rs. 2 crores, How much
employment would be required in a mill if
all this cloth were produced in a mill “He
sald, *“The employment required would be
And we are engaging
4500 organisalions in the villages who look
after the whole arrangement.  We are emp-
loying 25,000 artisans, weavers, dyers,
printers, carpenters, smiths, dhobis, etc.
There are 3 lakh splnners because spinning
Is a part-time job. Gaddhiji kept this
decentralised industry before the country,
Now, il we had followed Gandhiji's advice,
1 am sure, by this time, there would not
have been so much unemployment as there
is today. We would have bcen able to
fackle this problem and, progressively, we
would have solved it. Imagine a capital
of Rs. 1,50,000 in a mill for the employ-
ment of one person.  Here, I have (o give
a kargha worth Rs. 50 to 2 man and he is
able to carn and live. He gets wages that
are current In the market, This is the
difference between the decentrulised and the
centralised capital industry.

We wanted o copy these Russian
frlends. We want more and more of
Russianisation.  If there is more of Russian-

isation, let m2 tell them that there will be
more of uncmployment here whatever may
be the case in Russia or China. Here the
conditions are quite different,

Then, there is another cause of unemp-
loyment, Our system of cducation has
produoed unemployment.  What is this
system of education 7 It is absolutely theo-
retical, Why should an engineer be un-
employed 7 It is because the engincers have
learnt only theorctical knowledge, They
have never handled things, 1 find there are
Commerce graduates who are seeking for
Government service because they have pever
sat in a shop. There are agricultural
graduates who have never handled a plough
and who have never sown any seed. They
are secking for Government service. Imagine,
in hese days of high prices, an agricultural
graduate cannot support himsell in a village,
He must be a damn-fool, And we are
producing damn-{osls by the hundreds and
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thousands. Gandhiji gave us a system .of
education which was practical in which
people woirked and learnt, not only worked
but worked and also earned and learnt. This
is not done here. Further, the emphasis on
heavy industry leads to the neglect of our
agriculture. The great industrial empire
that America has built which is far in excess
of Russia and China is built upon a wvery
prosperous agriculture. 10 per cent of the
population of America are engaged in agri-
culture, They feed themsleves, they feed
us and they feed many other people. 90 per
cent of the population of America are
engaged in industry, Even Russia with 50
years of communis¢ rule cannot be upto the
standard of agricultural productlon that is in
America. Why is it so? Because the Russlans
began to build from the top and neglected
agriculture, Even China is in that conditlon,
Thev cannot come up to the American
standard, If we had only som: common-
sense, if we had only read a little of history.
we would have seen that in England when
they were going to build up their industrlal
empire, there were restrictlons put on the
import of food, They w:re called Corn
Laws. The first thing that they did was to
repeal the Corn Laws s2 that foad  graln
might come from the colonies ind industries
could be built sn England. Here all such
things are neglected.  Our cducation s
wrong. One Five Year Pians are capital-
heavy. Our steel plants are working only
upto 75 to 50 per cent. A big plant lylng
fdle means a loss of Rs, 2 to 3 lakhs to the
Goverment every day not every month, but
every day. But this lnss we are b:aring as
if we are not able to consume ont steel.

Regarding the Fourth Plan we have been
hearing of it for the past 3} years. We
know what is happening.  Big palatial
buildings for officers and for guests are
built, but not the factory. The economy of
Germany was ruined In the last war, But
they re-built their economy. They lived In
shacks, The first thing that they did was to
build factorics, not to build houses, not to
build palatial houses for bureau:rats, for
these who are considered to be industrialists,
but know nothing of industry. Th:y have no
experience, Here palatial butldings and
houses have b:en for visiting guests aod
everything is there except a factory. How
do you expect thal our economy will grow ?
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We have gone wrong both ways, We have
accepted the Communist theory of building
from the heaven ownward, In our education
also we build from the roof. First the was
a Committec appolnted to go into higher
education. But higher education s based
upon secondary educztion, Then all of a
sudden they woke up and appointed a
committee for secondary education, They do
not know that secondary education depends
upon primary education. Primary education
in our country fs in such a state that no
clvlltsed person, no man even with a little
income will send bis children to the primary
schools that the Government or the
Municipalities have started, They are not
worth going to and the educatlon they get
there, the children for get within 2 or 3
years of their leaving the schools.

So I belfeve that our Plans are wrongly
concelved, They were not conceived In the
way that was shown to us and that we had
accepted. We had accepted decentralised
industry as the basis of our industry. It is
not that we do not want Industrialisation of
our country, But we want Industrialisation
in a manner which will give the maximum
employment (o our people, They do not
know that our men are our capltal, We
have forgotien that men are our capital, We
think that money Is the only caplial, This
is a wrong conception, Gandhijl said that
your men are your capital, If you do not
employ them, then, of course, your economy
cannot progress. Now what happened 7
These people who sit in the Treasury
Benches do not wear khadl, If they wear
ft, itis notin their homes; and some ex-
Princes even denounce khadl, They say
‘You are fools, You are thinking of khadi
and you are thinking of prohibition, How
can you live without liquid vitamins ?* They
say that plainly. The treasury benches are
not serious about prohibition, They blindly
follow this policy. We should take away
this illusion that only in the Bolshevik way
can we industrialisc our economy, This
{l'usion should be removed. Unless we do
that there will be no dimunition fn
unemployment. It will only go oo increasing,
It has Increased with every Five-year Plan,
We are blindly following the economy of the
West which was suited for it and which s
not suited for a country like ours. We are
haviog a system of education which wak
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produce clerks to the then rulers. It was
meant for that purpose. Therefore you find
that this figure of unemployment is going on
increasing. And, Sir, May I say why it goes
on like this 7 It is because every Minister,
every administrator wants to employ his
son-in-law, brother-in-law, cousin-In-law,
villager-in-law and caste-in-law, Therefore
they have now got this bloated administra-
tion. 33 to 50 per centare sup:rfludus man.
If you have 50 per cent sup:rflusus men in
your office how can you expect that there
will be efficicncy 7 That is how this figure
of unemployment is increasing. Thank you.
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g s wd ara w33 ¥ & 3w awr Ay
sy Fr A ¥ A AT aw gar &
wWiwa & agar g fs ag ot w=ha
qFRETT § FAATA ¥Y g7 7 ) gex
Fwr ¥ fomr amm w7 quAr qdf
fae &1 age7 27 & feddr ¥ W
g gy uw aefi guEaT § 1 9 R
§ T dYfas afeqcar st g ag N W
SAGATT FT OF FIOAY | ATHA AT
¥, rhat #, qagd #, fee@l ¥, ga ¥
FRAN g AT Ig FT A W qg ¢ fw
& A 37 Y anfas qris &1 w17 )
it afs & fear &1 gw ¥ wwdifes
qaE @1 g §Y, dfer oF a€
ararfos sqaeqy, fagdl qa &t " &
fou, sz & foq e wr A glrard
fa® ax aaw qara sawe fadr s o,
9 fRar # gw ¥ 7y Al far o

¥ anar garandY f @ agwa A g
gW g o1 faefiza ad-sqaedr g%
R FT & 39 20 Y gET AW ¥ g
WHaITFTasI I T Y F @
famrz & &% wgaa @ & uw £ sfesr
g Tifgg, s forg ¥ & ar A ar
Tg W A agl a7 wFa1 | 3feq 9 ad
g g w5 &1 f &t ar &2 €12 grA-
Qi & wrert X AT f7 ¥ ogw
air a3 wwy § 1 anx frar w1 g g,
famia 7 FIH FEAKT B § AR IT €
Iy g7 A wX ¥ | wrgfrs fama
% JENT ST F AW w1 1 fear
9T GwaT & 1 wrAIEnr & o gw qraw W
Iq £T Y §, 98 W wrgfrdieoy
AT HTX & 0 F araeaw § 0 ohd oy
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[+t siiwre o1 aga)

®t N fafen @ e g7 afer aix swa &
ek 9T aEifas sgaeqr AT =A@
§ S # Ry famiw & afs wfas
ey ot AIfr 98 & ST gw
A WA FY 7S AL A HT gFY | 9
% fou g fama &Y dqrarsh &0 qar
JIQNT HTAT TET |

ot e ww (7Q) @ & ygQw FFQ
f6 @ra wrara wren ¥ wfge 6 ag aid
# A qF IT KT AT A FeE
grm o

&t SfeTT oTe Wg 9T ¥ Al
TAImQ w1 g fear @1 @R WA
fag &3 ¥ 997 & oF dwr aF Aq-
T T FR F FIw IIH 4 AT K
T SN N $9 a1 @1 A1gAv g |
wiw gak 3w ¥ fofea st afufes,
AT ag # AFA § ) AW FEA FTOA
ax sw @w far § femfaaran ot
favafaaea @& fair § 3feq cg am N
ga 3 NE carfar 7l #v g7 famr &0
& ot €faaT At Tt EmaE fass,
famiT % emas AFST 3T & g Fab
ArC-HY £ I 7 FW IT K QAW &Y
gfawd 78 ¥ ary | NeawT FT W@ 2,
g9 A & ewve 3y afew 99 &7 99-
qQur FF g1, 1 g I 3 g9,
| & F1§ QFar 7g a0 | G gAm
s ®) 2o Tg fed) foaw w1 qoag ¥
CEl OB R FANA R AR A el
sqiA &Ar wfgd 91 '

i avg 3 yfwda feml o gwe
2 g agi WAAAIE WA @),
affnrQt T el v 9 faw &
¥ WHIA 9T FS AT A FIAT €T @
ar | gAT, STEl 0% mﬁa FF7T 9E
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W@ ofF7 gart ada g, smfzarfaai
AR grary St 51 ag adT 748 7=,
37 qT fa%IT ¥ 93 W@ 1 e qfHY
AMT § Fayeafzdl F IO 9T FeAT
waiged! s<AT gE fear, afEas 9g 1
g § 91 %7 2|7 9w fF waw Far
& | 3% &1 ®139 3 F F AT F1 oA
Fg 2 ar ¢ & zafeqgamn &1 s
&7 8 fomr fFanal & qre ol gy @
37 T FA § A7 &Y g w7
w7 fam & stadT q6lT &1 fasrg FT &
wfgs § afws ge.a7 7 96 | a6l a®
T Al & qE W@ AT wez § aww
sitae famd <@, st org oY faar @ §
St g wiarfas sgaear & fou A
SRR

A% TEY aE A I HyenarEor
IFg ¥ gwt qw ¥ w1 qgr, AfFT @
wat AYeatede gur @ At ag s
T g F quEr WA g fraw A A%
7 ITWT F41 787 &N, wafafsad) gam
gl Adf @Y 1 Far w1 § 5 oEw oAX
gaT @A § s 1@ 1w o faaa
e g 99 A aw gy A worfaa @)
ATF At WY gEIk 2w W) A gE@ &,
T 0¥, driT Ffy & FrEE, g oA
3 ga 9@ aY gw @97 2w A IFCD
FIR! gT qF T FT 57 § | @foq §17
®) 5 garR Agh AgY & | wrfAT F
& | zafe & #+4 ggiaq & wgar =gar
g ¥ 73 as gu coifoa w1 &w an & af
qrfas ax snfas sgaear & gafaam
# gogmm & aft oY a9 5 gr AW
TRY KT FAEAT FT S AEF FT TS § |

g9 g1 greeT I8r @ & AR
¥ Sl & gral & ay 7 § faasr aqn-
T & Y aga AG & W@ S W
W # ggan Ag! f@ar A s
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agnE TEy &1 Adwr ag a1 ¢ &
q1g fza arg ggFifar & w=rar aar w7
%% Y arar & | gafon & wgar g fs
&1 gFEARId o sgrarfeal &y N a9
FHAFIEY & &, 37 %1 7w ggigar &
arfs 3 £ ot wigwr @ Sg &1 Igam
fear @It a%

a7 g9 @I & fF s F1 AN5-
T @ o & Sl A wdaly & Al T@
F F1I0 uaAfas wfegzar &1 @t 3w
¥ 1967 % garr & Tz ot oifaw
Afcaar gAY 2 3 § NP 54 § TwT
FTO0r F1% & AY o I7AT 8 ) T ATRAY
¥ gg ¥gar & & ag arit ag, s« afas
feafa gt 1 T 7z @ we9a @) awar
¥ w7 7 aweqr 71 wedtw zfer ¥ W,
us gat & A7 foad @ gfer 7 agh

gfyady ama F =2 § § @y A
#gar 91gAT 2 fs s a1 agt w7wa g,
I A1 AT FEARA 1 TFHT TEH 7T R,
ITPAZ T IFTE AT E 1 AT A
gfegft M= & T FOFAOT FIEN
7% 1A A AYaT WA g T 3§ ¥ AN-
s agm i@ dagm s @ F fou
faeare ot smifada ag &Y @ &, ga¢
I g | AN A FS-FI@A @IHY
AT FeTNET AT A 1T GHE H
afea dar a4f Frar war

# grgar § f wa #1 afqesr Fmaw
21, 3T ® FONRA T, WA § HA W
TgaE ¥ 39 GHEAr 1 §F HL,  LHreRrdy
aYe freat § g w7, A8 &1 WA a
wfqen # 711 33N Az gF qa7 faedie
g aar g7 wif & sme e & ¥ i
S F HqAr gH X ﬂsﬁ. gt ag
SIEN q2TET AL FT AHA )
" st wu fowd (3¢ ; Avnafa 98-

Zq. 59 9T g7 &g faar I qiw frae
%1 foug & madly azex @t 96 1 @y
qearg Wt AR qr=T § 1 (sqawIR)

ot ofy T F@AAr wEATE A
aifgy, ag aga wgeaqy & 1 ag N Ag
gor & FfeT sE W o @ wifgo
(sqaam)

st aq foad : g@ § 37 S &
gE+T § | A8 A wSA AT AGY & |
ag A1 st Awofla TR ¥ rafaa e
W gAT ST § |

ow amAtg @3eq : ag ot IgT A
qut weara §

st aq fesd : 31 argw @St aw
FAIME & qgares fraarf @y fear ?
fedt ®iget & ASA F1 HFT T4 faaaw
arfgu |

oft grwey waf (gdlge) : ard w2
i w9i @ew FT &Y 77 |

SHRI S, KUNDU ; At leaest ecach
party should get five minutes. We are
prepared to sit after 6 p. m. This matter
should be discussed and then the resolu-
tion on Mr, Jagjivan Ram should be
allowed tobe moved. These two things
must b: done. We are prepared 1o sit till
T p. m. (Interruptions.)

MR. CHAIRMAN : Five minutes for
each,

DR. MAITREYEE BASU (Duarjscling) :
Mr. Chalrman, you have been kind coough
to allow m: to spzak, But if the Members
also would allow me to speak I should like
to point out that the present predicament is
a result of not integrating population

policy.....

MR. CHAIRMAN : Onc minute, If the
House is keen on getting the other resolu-
tion, moved -at 5.15, it will hawe to be
dope.  The Mipister will take about twenty



303 Unemployment (Res.)

[Mr. Chalrman)

minutes and the Mover ‘will take 5 minutes
for reply. If you all agree we can call the
Minister at 5 and the next resolutfon can be
taken up.

SHRI S, KUNDU : I expected that
this would be your reply, for certain reasons
which I am not going to say, Iam very
unhappy. This is a very important problem.
Every party must have its say. Give just
five minutes each. I do not know what
the Minister has got to say, The Minister
can also say, but we are prepared to sit
after 6 0' clock. After this, the other
business can bz taken up, and then there
is the half-hour discussion, That can be
done wlith the consent of the House ; if
we are prepared to sit here, you must also
co-operate, Let us start the discussion and
let all partizs be accommodated.

SHRI J, MOHAMED IMAM (Chitra-
durg) : It has been stated in the Order
of Business that the Private Members’
Bills and resolutions will commence from 3
0" clock and end at 5.30 and from 5.30 the
half-an-hour discussion will begin. I was
present when the Committee on Private
Mcmbers® Bills and Resolu.lons took up
the consideratinn of the allotment of time.
We were told at that meeting that the
remaining time allotted for this resolutlion
was about 1 hour 20 minutes. The original
time was two and a halfl hours out of which
about 1 hour 30 minutes had been taken
up during the previous sitting, Now, 1
hour 20 minutes remain, so much so, the
next resolutlon ought to be taken up at
4. 20, But now it looks as tf cverything
seems to be uncertain.

SHRI1 S, KUNDU 1 [ beg to muve that
this House should sit today till 6,30,
(Interruption.)

SHRI J. MOHAMED IMAM ; No,
no. Unless this House on its own extends
the time allotted by two hours, I think
we have to close. The time allotted
was two and a hall hours. ([nterruption)
At 5.30 will come the other business. Is It
a manocuvre to scuttle the next resolution ?

AN HON MEMBER : No, no.

SHRI J. MOHAMED IMAM 1 What
jsit then? If at 5,30 You take up the

NOVEMBER 28, 1969

Unemployment (Res.) 304

half-an-hour discussion, what else is it ?

SHRI RANDHIR SINGH 1 Let us sit
tin 7 p. m.

MR. CHAIRMAN 1 We cannot extend
private Members® time ; there is no rule
whereby we can do so, So, as hon.
Members are keen in bringing forward the
other resolution,

AN HON. MEMBER : We are keen:

MR. CHAIRMAN : We have fixed some
time, and we have already exceeded time
allocated to this resolution. Even if five
minutes are given, so many Members
want to speak., Mr. Kundu, we will glve
five minutes each.

SHRI J. MOHAMED IMAM ;1 Please
allow me to move my resolution ; after-
wards, thls discussion can go on.

THE MINISTER OF STATE IN THE
MINISTRY OF LABOUR, EMPLOY-
MENT AND REHABILITATION (SHRI
BHAGWAT JHA AZAD): We have no
objsctlon. (Interruption).

MR. CHAIRMAN : Order, order.
Dr. Maitreyce Basu.
DR. MAITREYEE BASU : Mr,

Chairman, Sir, this present predicament of
the nation seems to me to be a complete mis-
conception of the Plan, The plans have been
more on Shvlet lines and the country has
been ruled democratically, Therefore, this
Plan could not succeed. Heavy lodustria-
lisation, this emphasis on the baslc industries
and not paylng enough attention to rural
industrialisation have caused this predica-
ment. Also, the industrial policy, the
development  policy and the population
policy—not only the population control
policy—have not been integrated. (Interru-
ption) Please excuse me ; 1 would not
speak, There Is so much conversation
going on every where. It is no use spea-
king ; why should 1 speak 7 Why should
1 speak if all these disturbances go on
all the time ?

SHRI M, L. SONDHI
The issue is so important.

(New Delhi).
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DR, MAITREYEE BASU : | would
like to make some importants according

to me.

Whether the House copsiders it impor-
tant or not {s a different matter, To my
mind, our population policy and industrial
policy are not being integrated. We have
not exploited our natural resources., We
are very rich in coal, but we have gone
in for importing crude oil at the cost of
spending a lot of forelgn cxchangs, which
we could hardly afford. The coal industry
has been completely uweglected, Tne low
grade coal which could have b:en utilised
for producing electricity is nt bzing
utilised, but more and more crule oil is
being imported. Our ICS offizers, very
polished, with their Oxford and Cambridg:
accent. tell us : “Look how modern w:
are and what we are doing to the country,
Look how technologically progressive we
are."

MR. CHAIRMAN : Her time is up.

DR. MAITREYEE BASU: This has
spoiled the country altogether, Press a
button and from the coaifields to the
everything is done mechanically

wagon,
without paying any head to the effect it
has onthe population. [ am not at all

against industrialisation, and modernisatioa,
not even against automation But when
it comes it must also be equated with the
population policy of the country, Afier
all, the plans arc m:ant for the welfare of
the people, not for something else.

My hon' friend, Mr. Vasudevan WNair,
said that there is no unemploym:nt in the
socialist part of the world. [ d.» not think
there is much serious unemployment on
that slde, They must have solved the
problem to a very great extent, But at
the same time, [ would ask him, have they
stood the test of full aulomation and the
test of full containerisation of the shipping
Industry ? Even if they do stand (hat te t,
will that be a real success or will that be
a blot on the cultural development of the
country 7

MR, CHAIRMAN : Her time s up.

DR. MAITREYEE BASU 1 I am sorry
I cannot spzak if you ring the bell repeatedly
Iike this.

MR. CHAIRMAN : I am sorry ; there

is no time: Mr. Kundu. He should conclude
in three minutes,

SHRI S, KUNDU (Balasore) :  This
This problem of unemployment {s to
staggering and huge that if we do net
tackle it now, the fabric of democracy
may not remain in this country, The
oducated young people who are starving
will not have faith in the basic domotratie
system however, fine may be the speeches we
make here,  Time is fast changing and
if we do not attitune ourselves to the
needs of the time, we will lose our
precious democracy,

If th: Governm:nt really want that
uncmployment problem should be tackled,
the least they are calied wupon is to
implem:at the d:mind mud: to the Prime
Minister, When we mat the Prim: Minister
with our memrandum, as the representa ives
of the youth of the country, i.e., the repre-
sentatives of the Simajvadi Yuvak Samaj,
we old her to authorise one Ministry to
deal  with  unemploym:nt. Therefore,
pleasc do not ask Mr. Azid to reply,
Bhri Azal is In charge of employm:nt
exchanges, nothing  olse. Employm:nt
cxchange is only one of the directorates
connected with employment. There are
many other bodies like Planning Com.
mission, Hom: Ministry. Prim: Minlsier's
Sect, and the Labour Ministry, concerned
with this problem. After 22 years of rule,
could they not have a break-through
and have one departm:nt to coordinate
all the activities connected with uncmploy-
ment 7 I say with agony, with great
sorrow that 1 feel this is a lifchess
governm:nt which dues not want to act,

By the end of the Fourth Plan we
will be faced with forty million unem-
ployed and hall-employed people. How
are w: goiag to solve this problem 7
According to the Draft Fourth Plan in
August 1968 they set up a commiuee to
find out or collect the statistics about
unemployment and the report s yot 1o
come. Even 22 ycars after being In
power they do not have any reliable
staiistics as 10 how many people are un-
employed and they had 1o appoint a com-
mittee to collect figures, Ewenin the drafg
Fourth Plan no positives steps have been
mentioned to meet the problems of unemploy-
ment and planning has not been reoricnied
to meet this problem, It continues to be
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[Shri S. Kundu]
as in the earlier plans.
and

If government are wery Kkeen

serious about providing employm:nt they.

must change their objective while fixing
the pattern of growth. Instead of fixing
certaln percentages of targets for agri-
culture, steel and electricity, the targets
must be In relatlon to the employment
which they will provide. Instead of
saying so many millions of tons of steel
will be produced, they must give the
equation as to how many people are
employed, Otherwise, you will go on
producing more goods people will remain
unemployed and hungry and they will
not be able to purchase what you produce.
I want to forewarn you that according
to som: economists the

about in another 22 years,
MR, CHAIRMAN :
He should conclude now.

SHRI S. KUNDU : By establishing
heavy mechanised farms you may not be
able to solve the problem of unemployment.
You will bz able to lncrease your food
production but the starving, People will not
have the capacity to purchase food
even though food may be available in plenty
in the market. Then, a new aflluent
class of agriculturists has coms into the
scene, those who have -orchards and
graps vines, whose annual Income it
Rs, 50,000 per acre, Unless you try to tackle
thls new class you cannot meet the unem-
ployment problem.

Then, when you

His time is up.

have done for the
small-scale industries 7 You have made
a mockety of them. Ewven though price
preference has been given to the small scale-
indusirles not a single pic had been
given to the small-scale industries, What
is the reason 7 According to the statement
of government the small-scale indutries
can compete with large-scale industries.
What a joke |  The large-scale industries
have their contracts with government
officials and they have made the officials
say that the small-scale Industrles can
compete with large-scale industries In the
matter of price. When 1 asked an officer
how he could cxplain this he
that actually the cost of production is
much higher in the large-scale iudustry.
When this is the mind of the
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this country will reach 100 crores soon in

told me -
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offfcials how can we expect them to
create employment or solve our unem-
ployment problem. Unless you change their
entlre mentality it is impossible to solve
this problem. As the noted economist
Gunnar Myrdle has sald, when a challenge
comes to the wunder-developad country
there is no adquate response, We fail
to tespond whenever there is a challenge.

The challenge Is of social immobility.
The challenge is to provide employment and
we will fail. If we foil, we will fail as the
Afrlcan people have falled; in Latin
America the system has failed ; in Indonesia
the system had failed. 1 forewarn this
House. When Hitler came 6 million people
were unemployed ;. there was Inflation and
one small .piece of hread .cost aboat 100
marks, ~Unless we tackle this problem, the
future Is dark.

Take the classic example of the hand-
loom industry which employs 75 lakhs of
weavers and provides maintenance fo: 20
million people. Its employmant potentiality
is going waste because you are, at the
behest of the big textil: mills, not glving
it any protection in Incoms-tax and cess and
you are putting duty on the products. It is
gradually decaying. They have said that if
you invest Rs. 500 on a small loom, 1t will
employ 2} parsons and if you invest Rs, 150
crores, hall @ million prople will be employ-
ed. Even the banks are nationalised now.

'MR. CHAIRMAN 3 _ Pleaso conclude.
You have taken seven pnlnules.

SHRI 5. KUNDU 3 If you say that I
am irrelevant, I will sit down.

MR CHAIRMAN : I have not said
that you are irrelevant bul your time is up.
Please give two minutes to Shri Sondhi, [If
you do not sit dowa, you will take away his
time,

SHRI 5. KUNDU 1 T am concluding,

Now-a-days we read in the news paper that
special protection is necessary for soap In
the big industry. They are fighting with
the Government. For soap, ribbons, buckets
and even barbed wire, special protection is
necessary. They say that It is necessary for
big tndustry to produce these things. There
are no preferénces. These small industries
have bedn gagged, ' ' | N
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Two things are necessary. You must
give an infrastructure, and an inpustrial
bias, The people must know how 1o get
a loan, wheie 10 get the scheme, which

bank toapproach and when they go,
they will get it immediately. Unless
you create such a climate, you cannol

provide employment, you connot build up
industrial growth, Japandid it on its own
and it is going to be the third, or may be
one of the biggest indusirial  power
in the world.

Unemploment and poverty are the biggest
monster in the country and if you throw
small bits of bread 1o it you cannot satisfy
this monster. Thercfore, I want a radical
measure to be brought forward, 1 support
this Resolution. 1 would like not only
Members of Parliament but economists also
to be there on this Commitiee, This com-
mittee  should be a broadbased onc.
The  hon, Minister  must  annonce
a broad based commitiee. The commitiee
must submit a report within three months
and on the basis of its recommendation the
Government should start implementation.

SHRI M. L. SONDHI (New Delhi) :
Mr. Chairman, the problem of uncmploy-
ment in our country is a big one, The
backlog ié of such a volume that is of the
utmost importance that a suilable climate
should exist in the country to tackle it. It
is of the essence, therefore, to understand
what we are talking about and whether the
climaie is such that it promotes clear
thioking.

To my mind there come many question.
Now thcy would come to many other pzople
also. 'What do our friends on the Treasury
Benches really mean when they talk of
modern economic ideologies 7 We find that
they resemble more certaln people who
lived in the mediaeval times, We find that
they talk of betier economic opporiunities
but they do not know how to creat & forum
for national discus:lon,
shouid have expected in our country a grand
national debate .on problems of economic
policy. Instead of that we find a Jot of
mutual recrimination going o9, To my mind
and to that of our Party, the essential point
of departure for any fresh thinking on the

subject is how far we have achieved techno- -

logical self-reliance in this country. No.
smount of words like socialism or any other
future economic system will help us il we

These days one "

do not recognise that the technical know-
how and the patents, if they are always
obiained from abroad, undermine our will
Lo improve our own cconomic situation. It
is dependence on foreign resources, whether
it is forelgn ideological 1esources or it is
forelgn material resources which undermines
the strength of this nation. Therefore, the
question today is, with all this massive in-
vesiment In the public sector, we must im-
prove the public sector. It is inevitable
that the public sector should be there, But
it is the duty of all of us to see that we
creat conditions of work and of social justice
which make it a model in the country from
the point of vlew of employment. It s
essential that these investment decisions
should be taken speedily. It is a matter,
I think, of some congratulation that the
President, Mr. V.V, Giri, has in recent days
been speaking about the emphasis on more
employment. But one does not know how
far the Treasury Benches 1eally echo the
thoughts of the President.

We need a clear-cut commitment, a
search fer technologies which will enable a
large number of people to be employed In
our country, YWe find a lot of waste and
duplication in Government spending. When
we talk of automation, we have not created
an environment in the country where labour
can trust the Government and the -entrepre-
neurs that these issues will be scttled in ac-
cordance with national necessity, There-
fore, 1 urge the hon. Minister, through
you, Sir, to Bring to bear some fresh
thinking on the subject.

We bave to tackle the unemployment
problem. But it can be tackled only on the
basis of sclfereliance. India s a country
endowed with natural resources where we
should be confident about our future. We
have got a mendicant mentality of always
borrowing ideas and other things, We
should do away with this sort of a menta-
lity, Itis no use carrying on a dcbate
which is like empty political boxes being
clashed with cach other without any essen-
tlal content. It should be a fruitful dis-
cuselon. Surplus labour Ia agriculiure
should be absorbed in agriculture for the
time being and, later on, you find out the
possibilfties that there are to step up the
rate of capital formation and to remove un-
employment and under-employment for all
time to come.
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MR. CHAIRMAN : The hon., Minister,

SHRI E. K. NAYANAR (Palghat):
We have not moved the amendments, 1
did not movwe it last time,

MR. CHAIRMAN : The amendments
have been moved. Among the Members
who moved their amendments, your name
is there. That means you have moved your
amendment,

SHRI E. K. NAYANAR : Butl am
not given a chance to explain why 1 have
moved the amendment, Kindly allow me a
minute,

SHRI RANDHIR SINGH : Allow

him a minute,

SHRI E. K. NAYANAR : Itisa very
serious problem. Kindly give me a chance
to explain why 1 have moved the am:nd-
ment. I have moved an amcndment that
compulsory registration of unemployed
people shuld be introduced in all the

States of India without any delay. Lst me
explain it to the hounrable Housz.
Sir, so many hon, Membzrs  have

spoken about the seriousness of the unem-
ployment problem. 1 want to place a new
point here, There is a draft report pre-
pared by the Kerala Planning Board, There
are 10 lakhs people who are unemployed
there and 14 lakhs people who are under-
employed. The Planning Board discussed
the problem serlously and they chalked out
a draft report that every uncmployed person
should be given at least 75 p. to 1 rupec
per day. They have prepared a draft.
How to accumulate the mon:y 7 It can be
done by levying a special cess or a tax on
profit or tax on the landlords, From the
accumulated wealth, they will give reliel to

the unemployed people. They will give
either job or relief,
17 brs.

After the Fourth Five Year Plan 140

lakhs of people are going to be unemployed
of Indla, Why after every five year plan
unemployment s growing 7 Why after
every five year plan the monopoly is grow-
ing? Why after every five year plan the
poverty is growing 7 Why after every five
year plan starvation deaths are growing ?
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The Government do not realise the
serlousness of the economic condltions.
Three days ago the Syndicate and Indicate
groups have declared their policies,
(Interruptions). There is nothing in the
Indicate policy declaration to climinale
unemplopment,

I want that every unemployed person in
India should be registered and given relief
—at least Re. 1 per day. Government must
constitute a committez to go into this
problem in detail and their report mast be
placed before Parliament. Kerala Govern-
ment Planning Board have prepared a draft
report for un:mploym:nt relief. Their repre-
sentatives also must find a place in this
Committee. With these words, I move my
amendment.

THE MINISTER OF STATE IN THE
MINISTRY OF LABOUR, EMPLOY-
MENT AND REHABILITATION (SHRI
BHAGWAT JHA AZAD) : I am thankful
to the hon M:mbers who have participated
in this debate and also to the mover bzcause
I want to make it vory clear at the outsat
that Government appreciate and fully agree
with the anxiety of the hon Mamb:zrs on
this problem of unemployment. Questions
were raised in the Howse during wvarious
sessions and hon. M:mbers would kindly

remember that Government have never
tried to minimise this problem. So I
emphatically say that Governm:nt fully

realise ths importance of this problem. It
is an important issu:. Itdis a burning issue
one must tackle,

17.03 hrs.

(SHRI VASUDEVAN NAIR in the
Chair.)

SHRI JYOTIRMOY BASU: It is a

volcano.

SHRI BHAGWAT JHA AZAD: It
was our effort in the three Plans to create
more and more jobs in this country. In the
three Plans during 1951.66 we have able to
create 31.5 milion jobs. But the fact
remains that during the same period we
have 38 million labour force coming into
the market. So, it is a fact which the hon,
member has emphasized that at the end of
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the Third Plan we have a backlog of labour
force plus the addition that we are geiting
every day. Therefore, it is a question
b:tween the faster growth of labour force
aod the limitation of financial resources. So
it is a question of how to adjust these and
strike a balanc: b:iwezn the limitsd financlal

resources and the: fast-growing labour force
fn the country.
SHRI GEORGE FERNANDES

{Bombay South) : Put a ceiling on expendi-
ture.

SHRI BHAGWAT JHA AZAD : That
is onc of the measures.

SHRI RABI ROY: This Is the
measure,
SHRI BHAGWAT JHA AZAD

There are many other m:asures as well, [
think that Is one of the imp srtant m=asures.

When I am talking about the labour
force created and the jbs given In the three
Plans, doubts have been cast aborut ths
assessment Itself.  Thercfore, the Planning
Commission has createl a Committe: under
Prof Dntwala o find our as to what can
be the mode and m:thodology and what
be the definition and what can b: the

can
yardstick of under-cmployment and un-
employement In the country, [ hope that

committee would submit its report soon
because that will help us in making an
assessment of the whole unemployment
situation in the country,

Sir, the problem of unemployment is
not pezuliar to India. It is faced by all
the underdeveloped countries, not oaly the
under-developed countries, but also by the
developed countries, Therefore, that s
not surprising, What is really very impor-
tant is the volume Of unemployment  That
{s the important point. [ agree with the
hon, Members that we have to take etfective
measures to tackle it. [ wish to say this
to the hon. House, that Government are
fully alive to this problem, Government
fully realite the necessity, Government
appreciate the emphasis and the force that
has bzen brought to bear on the problem
by the hon, M:mbers, As to how to
tackle this problem, han, M:@mbzrs have
made very many valuable suggastions, They
have mid that our plan should be re-
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oriented, that our Plan should have labour-
intenslve schemes, Sir, I agree with the
hon. Members and therefore, the fourth
plan will be recast so that the emphasis
will bz on labour-intensive schemes, Agri-
culture which is the mainstay in the country
will recelve due attention, As Dada
Kripalani very much emphasised, in
America the ten per cent of thelr population
in that country is engaged on agriculture,
but it Is they who are creating a very good
surplus for the industrial base In their
country, Government agree that we have to
improve our agriculture and in addition to
that we must have roads, minor irrigation
and flood control measures,

Lady Member emphasised
about rural electrificanti»n, That also will
receive a lift or filip in our country In  our
future programmes, Therefore, I agree with
hon. Members that these measures which
they have suggested should be considered
seriously, I wish to tell hon. Members that
Government will give serious consideratlon
to all the suggestions made, In our Fourth
Plan itsell we are golng to spend about Rs,
2217 crores apart from the institutional fin-
ance that are going to bz afforded to the
pzople of the country, With all the
mezasures [ have outlined, w: will move In
the direction of controlling the problem of
unemployment In the country.

The hon,

Sir, an Hon, M :mbz=r suggested about the
educated unemployed more so, about the
engineers, Io 1958 Government took certain
measures about the unemployed eoginecrs,
As you know, our cconomy faced a reces-
sion. We wanted to produce cnginecers
During the fourth plan perlod for which we
made a scope for the luring out of 50,000
diplom1 halders and som:thing like 25,000
graduates, but all the engine:rs could not be
absorbed in the economy and our economy
could not have that pick up. That problam
is atill bzfore us and with the m:asures—
plan orientation, emphasis on labour inten=
sive scemes, etc,—It will be possible for us
to do this In a more offective way.

In the Ministry ltself, I may point out,
there is a committee of employmant—a
high-pow:red comittee, tripartite commits
tee, were employers are there, representatives
of employees are there, and also M:mber-
of Parliament, This Comnittes ho!ds meet.
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[Shri Bhagwat Jha Azad)
ings often 10 decide on these aspects of the
poblem. 1 do not say that this committee
s any substitute for what the hon, Members
are saying.

Sir, the nced of the hour is production;
‘we must have more and more productlion. But
it Is not enough, as an hon. Member pointed
out. Along with production, we must see
to it, that the share of production goes to
those who really toil, who really labour for
it. It is not a question only of bullding a
palace or concentrating economic wealth
and power, but also, simultaneously to see
that they go to th: proper s=ctor, and there~
fore, Sir, we agree with hon, Mb>mbzrs on
this point.

With the problem having bzen sized up
and we have before us the varlous measures
which have been suggested, the question
which now arises is, how to tackle this
question  admlnistratively. That s the
question now, With these measurcs which
hon. Members have suggested, with thz re-
orientation of the plin, and whit the labour-
Insentive schemos, it is more an adminisira=
tive problem  Since alf hon. M:mYers from
all sides of the House have emphaslsed on
thls aspect, therefore, it Is necessary, and the
Government agree 10 appoipt a commitlee
of experts to assess the extent of unemploy-
ment in the country in all its aspects and
to suggest necessary roliel measures, This
committee will b2 a committee of experts,
It will have wide and comprehensive power
to find out the extent of unemployment is
the country and to suggest remedial meas-
ures,

SHRI SURFNDRANATH DWIVEDY :
Will the report be received after the coms
pletion of the fifth Five-Year Plan?

SHRI BHAGWAT JHA AZADI 1
would request hon. Members not to start
with thi: presumption. We on this side
will try our best to get the report as carly
as possible because it is an important
matter, it affects not only the hon. Members,
it affects the Government and the country.

MR. CHAIRMAN: Will the cxpert
commitice include M:mbers of Rarllament
also?

SHRI BHAGWAT JHA AZAD : Yes.
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In view of the points I have just outlin-
zd, I hope the hon. Member, Shrl Jyotirmoy
Basu will withdraw his Resolution. The
Government are golng to appoint an expert
committee on this Issue to go into the whole
extent of unemploymsnt In the country and
to suggest remedial m:asures. Thank you,

SHRI JYOTIRMOY BASU (Diamond
Harbour) : [ would like to qudte certaln
facts and figures In a great hurry as we
want the next Resolutlon to be moved,

I would say that the growth In
employm:nt flgures has declined. To Shri
Lobo Prabhu and Shrimatl Sushila Rohatgl,
may [ say that the employer Is greatly
responsible  for - creatlng unemployment?
Take automation for intraducing which Shri
Morarji Desal had made a great contrlbut-
fon. Labour saving machineries have
reduc:d employm:nt potential and increased
unemployment. This has created a lot of
difficulties.

West Bengal has bzen referred to on  the
floor of the House many times and it was
alleged that we have bzen creating un:m-
ploym:nt. [ might tell you that the critics
are living In a fool’s paradise,

T will quote the figures. Take, for
exampls, tea. The number of pezople
employed in Weit Bengal in 1952 was

3,23,87% and in 1935, the figure was 2,18,000,
almost a decreasc by 50 per cent, while pro-
duction has gone up by 50 p:r cent. [n the
jute dndustry, the oumbzr employed was
3.45 lakhs, but this brilliant performance
has come down to 2.3 lakhs, a drop of 50
per cont again, In 1947, in jute, we had
1,01,000 men employed. Both the produc-
tion of tea and jute has gone up consider-
able,

Then take petroleum products, ..,

SHRIMATI ILA PALCHOUDHURI :
What about the B4 lakh people rendered
unemployed afier the U.F, Government’s
gherao in West Bengal ?

SHRI JYOTIRMOY BASU : Will you
please put your tongu: into your mouth 7
(Interruptions). -

SHRI RANDHIR SINGH 1
most objectionable,

This- e
This is too mouch,
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MR, CHAIRMAN: 1 would ask the

hon, member, Shri Basu, not to get
offended.,
SHRI JYOTIRMOY BASU: 1 am

quoting figures concerning a burning prob-
lem and I am Interrupted like this,

SHRI N.K. SALVE : I appreciate Shri
Basu getting irritated at the interruption,
But after all, there are certain recognised
norins which as decent people we must
follow, This is not the way to reply to a
lady here.

SHR1 SURENDRANATH DWIVEDY:
He is allerglc 10 her,

SHRI N.K.P. SALVE 1 My submlssion
it that it should be expunged. It is not fair
on his part to say such a thing to a lady

member. It ds  extremely  unfair and
indecorous. It shold be expunged.
SHRI RANDHIR SINGH : He must

appologise to the House,

st Thr . qamefa Y, ao s e
Z Qfyu—gad aug a@ gar § ...
(sqmama) ...

SHRI JYOTIRMOY BASU : I am
quite right in saying what I sald.

st o fag : a9 woweTEE
fAfgo

ot voifang ag : fFes) goeiargy
w301 &, 9 AL FE AT
SOME HON. MEMBERS rose —

SHRI RANDHIR SINGH : He isa

good member. He must apologise.

MR. CHAIRMAN : I cannot allow all
members to stand up at the sams time,
I wanted to glve a chance to Shri Basu him-
sell to make his submission,

SHRI JYOTIRMOY BASU : As |l was
saying, In the oil sector, the employment
tigures have come down by 30 per cent
(Interruptions).  This uncmployment s
the creation...([nterruptions).

MR. CHA]RMAN 8o many members
have raised this question,” Why should he
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gloss over it ? It is really unfortunate that
such an expression  should have been
used, :

SHRI JYOTIRMOY BASU : I had no
intention of offending anybody, But I
would expect’ of the lady to be patlent
when [ am on my legs ([nferruptions)
We did not have correct planning. The
planning was oriented by forcign mono-
polists and capitalists and was labour-
saving, The lady had talked about shutting
the doors to East Pakistan refugees, How
can you say a thing Hke this 7 Partition
was a declsion taken by national leaders and
the outcome of it has to be borne by the
people. You cannot talk like that, Only
ungrateful people can talk so.

The former Kerala Government had
drafted an Unemployment Benefit Scheme
and published in People’s Democracy of

8th October. The Government should take
note of that,
Shri Kripalanl said that if you had

followed communist principles in your plan-
ning, what they had done in Russla and
China, and started labour-intensive in-
dustries based on avallable manpower, you
would not have been landed with 78 milllon
unemployed,

Since the Minister has stated on the
floor of the House that he is golng ‘to
appoint an expert committee to go Into the
matter and find rellef measures for® the
unemployed. I do not wish to press my
Resolution, but I would expect that the
Committee will be appolnted immediately
and will give a report within 6 months and
will not disappoint the House and the
people.

MR, CHAIRMAN 1 | put the amend-
ments to the vote of the House,

Amendment Nos. 2 to 5 were put
and negatived.

MR. CHAIRMAN :
the leave of the House
Resolution 7

Has Shri Basp
to withdraw his
HON. MEMBERS 1 Yes.

The Resolution was, by .Fed've, )
" withdrawn.



